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THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHR1I JANARDHANA POOJA-
RY) (a): Available data showing

 de'aiis of the loans in percentage

terms advanced under the Diffe-
rential] Rates of Interest Scheme
by the public sector banks state-
wise during the vears 1978. 1979
and 1980 is shown in the Annexe
1, I1 & 111 [Placed in Library See
No. LT-4009/82]

(b): Under the scheme, the
banks are required to lend at
least one per cent of their aggre-
gate advances as at_the end of
the previous year to  persons
whose total family income ‘n a
vear does not exceed Rs. 2000 in

— the rural areas and Rs. 3000 in

urban/semi-urban areas and except
in the case of Scheduled Castes/
Schheduled Tribes, who do not
own land exceeding one acre, if
irrigated and 2.5 acres if un-irri-
gated. The maximum amount of
loan ava lable under the scheme
at 4 per cent per annum rate of
interest is Rs. 6.500/-. The banks
are (o lend at least 40 per cent of
the advances under the scheme to
Scheduled Castes/Scheduled
Tribes and at least two-third ad-
van-~es through rural/semi-urban
branches. There are no state-wise

— targets under the scheme.

.
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Setting up of Gold refinery

9257 SHRI R. P. GAEKWAD:
Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that the
Guiarat Chamber of Commerce
and Industry has urged the Cen-
tre to set up a Gold refinery in
Ahmedabad; and

(b) if so, the latest positon of
the same?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA)
(a) and (b) Yes, Sir:
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The Government propose - to
set up gold refineries (to be run

by the Government) in certain
important cities, including
Ahmedabad. The details are

under examination.

SC/ST officers posted abroad

9258. SHRI QAZI SALEEM:
Will the Mnister of TOURISM
AND CIVIL AVIATION be
pleased to state:

(a) how many Gazetted Officers
are there in the ‘Department of
Tourism and how many of them

belong to the Scheduled Castes/
Scheduled Tribes; and

(b) whether it is a fact that
some of the officers are being
posted abroad for the second time
whereas some others have been
ignored totally; if so, the rea-
sons for this discrimination?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM
AND CIVIL AVIATION (SHRI
KHURSHEED ALAM KHAN)
(a): There are 95 Gazetted Offi-
cers in the Department of Tourism,
of whom 9 belong to Scheduled
Castes and 6 to Scheduled Tribes.

(b) Yes, Sir. Some officers have
been posted aborad for the second
time. Postings are made as per
guidelines framed thereforand the
guestion of making discrimination,
therefore, does not arise.

Empoelyess working in State Bank
of Bikaner and Jaipur

9259 SHRI R. N. RAKESH: Will

the Minister of FINANCE be
pleased to state:

(a) total number of employees
working in State Bank of Bikaner
and Jaipur, grade-wise and cadre-
wise:

(b) number of
longing to SC/ST

employees be-
communities



87 Writter Answers

out of them separately in each
grade and cadre, sweeper staff
ftrength may be shown separate-
y;

(¢) whether the quota reserved
for SC/STs is compiete in all cate-
gor.es; if not, the reasons for the
shortfall;

(d) whether 40-point roster is
being maintained there; if not,
the number of unfilled vacancies
carried forward in each grade and
cadre during the last five years,
vear-wise;

(e) whether Government pro-
pose to hold a special test/inter-
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view exclusively for the employe-
es belong'ng to SC/ST commuui-
ties in order to complete the
backlog and carried forward va-
cancies; and

(f) if so, by what time and if
not the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI JANARDHANA POOJA.-
RY): (a) and (b). The total num-
ber of employees, including SC/
ST working in various Cadres of
State Bank of Bikaner & Jaipur is
as follows: —

Cadre Total No.  SC/ST
of employees
Officers 1950 . 65
Glers . =« « « =+ & s 5149 853
Sub. Staff 2640 269
Sweepers 325 325

(c) to (f). The Bank has re-
ported that 40-point roster is
maintained for working out the
reserved vacancies. The unfilled
vacancies because of the non-avail-
ability of suitable SC/ST candi-
dates are carried forward 'n order
to safe-guard their interests. The
Bank has also reported that in
order to clear the backlog ex-
clusive tests for SC/ST candidat-
es are held as and when necessary.
The date for the next examina-
tion has not yet been decided.

Serutiny of accounts of Garments
Exporters by I. T. Authorities

9260. DR. A. U. AzZMI: Will
the Minister of FINANCE bhe
pleased to state:

(a) whether Governmeni are
aware that garment exporiers

employ a large number of people

in Delhi or give contracts to others
for tailoring their garments meant
for export;

(b) if so, the total number of
such persons; and

(c) have their accounts been
scrutinized by the Income-tax
authorities to check the likely
concealment of taxes to the State?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISO-
DIA): (a) and (b) Garment Indus.
try is not covered by Industrial
Licensing. Garment Manufactur-
ing Units are mostly in the small
and cottage industry sector and
their registration etc. is tha res-
gyons_lb lity of the State Authorities.

o information regarding workers .
employed in this industry directly





